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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No: 76 of 2023(SZ)

Between:

1

Sudhakar S/o Suburayan,
Viluppuram,
TamilNadu

Murugan

No.70, Pondy Road,
Mailam, Tindivanam Taluk
Viluppuram.

AND

Sivagnana Balaya Swamigal Thirumadam,
Mailam Murugan Koil, Mailam,
Tindivanam, Viluppuram-604304

Principal Chief Conservator of Forests
& Head of Forest Force,

Department of Forests,

Panagal Maaligai, No.-1, Jeenis Road,
Saidapet, Chennai-600015.

Phone: 044-24348059

Email: tnforest@tn.nic.in

The District Collector,

Viluppuram District,

Master Plan Complex, Collectorate,
Viluppuram-605602

Email: collrvpm@nic.in

The District Forest Officer,
Viluppuram Division,

No.23-A, Ranganathan Street,
Poonthottam, Viluppuram-605602
Phone: 04146-233743

Email: dfovpm@tn.nic.in
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STATUS REPORT FILED BY THE 3 RESPONDENT

I, C.Palani, Son of Chinnathambi, aged about 53 years, residing at

Collector’s Bungalow, Master Plan Complex, Viluppuram as such I am well

acquainted with the facts of the case from records maintained in the office. I

do hereby solemnly affirm and sincerely state as follows:

i

Page No

I submit that one Thiru.Sudhakar S/o Suburayan, Viluppuram
alleging that there was tamarind trees more than 200 years old in
Mailam Village (New Survey No. 17/2 — to an extent of 1.03.0
Hectares) in the Viluppuram District cut down for construction of
commercial building purpose by Sivagnana Balaya Swamigal for their
personal activity.

I submit that in this regard, the Hon'ble Green Tribunal directed in
its order dated 31.05.2023 as follows:

4. We direct the Respondent No.3 / District Collector, Viluppuram
District to file a report as to whom the land belongs to, what is the project for
construction intended to be brought up there, how many trees are there in
the said survey number and whether the trees are required to be cut and if
required, whether they have obtained the consent from the Green

Committee.”

I submit that as per the revenue récords of the Mailam Village,
Survey No. 17/2 (Old Survey No. 254/2), to an extent of 1.03.0 |
Hectares, is classified as dry land, which is a patta land (Patta No.9)
owned by Srimath Sivagnana Balaya Swamigal. The copies of UDR
‘A’ Register, Computer Chitta, 10-I Chitta are enclosed herewith for
ready reference.
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4. 1 submit that the administration of Srimath Sivagana Balaya
Swamigal started to construct the commercial complex (9 shops)
building with an extent of 0.12 cents out of 2.54 Acres (1.03.0
Hectares) of land.

5. I submit that there are 25 numbers of tamarind trees existing in the
land comprised in survey No. 17/2. As per the enquiry report of
Tindivanam Tahsildar, there were 5 dead tamarind trees existing in
the land proposed for construction of commercial complex (i.e.
0.12cents). Subsequently, the dead tamarind trees were cut down
by the villagers for cremation of the dead bodies with the consent of
Srimath Sivagnan Balaya Swamigal.

6. I submit that Srimath Sivagnana Balaya Swamigal has not obtained
any consent from the Green Committee for cutting of trees in the

said survey number as of now.

7. It is humbly submitted that with the above mentioned details, the
status report is submitted pursuance to the order of the National
Green Tribunal, Southern Zone, Chennai dated 31.05.2023 which
may kindly be recorded. Suitable further direction or order may be
issued and thus render justice.

“AnS
GTLLECTOR.
xrmugpumm DlSJ‘REC.T,
Solemnly affirmed at Chennai on this VILUPPURAM,
the day of July 2023 '
3
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